NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
DAILY CAUSE LIST DATED 18.03.2019 (MONDAY)
Court—11
(The Court will sit in Court Room No. 3)
10:30 AM
In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical).

For Hearing
S. No. Case No. Name of the parties Counsel for Appellants Counsel for
Respondents
1. Comp. App (AT) | Axestrack Software Solutions Manisha Choudhary Jatin Mongia
No. 323 of 2018 Pvt. Ltd. R1to 4.
Vs.
Harman Singh Arora & Ors.
2. Comp. App. (AT) Nelakuditi Hari Krishan MithunShashank P. Nagesh
No. 331 of 2018 V/s.
VijayaGayathri Cold Storage
Pvt. Ltd. & Ors.
3. Comp. App. (AT) | Bridge E-Solutions Pvt. Ltd. & | Pankaj Jain Ashim Sood
No. 01 of 2019 Ors.
Vs.
Bridge Solutions Group Inc.

02:00 PM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical).

For Hearing (Part Heard)

S. No. Case No. Name of the parties Counsel for Appellants Counsel for
Respondents
1. Comp. App. (AT) | S. Gopakumar Nair &Anr. J. Sagar SahilNarang
272 of 2018 Vs. RiddhiJad
OBO Bettermann India Pvt.
Ltd. &Anr.
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